NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SH EET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 13.09.2017.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra

' C.P. No. or C.A.

No.

T.P. No. Purpaose Section

Name of the Parties
M/s. / Mr.

JjCP 54/14 TP 65/16
—

For Orders r 397/ 398

(RA 1/16)

C. Vallinarayan Vs C. Krishnaiah
Chetty & Sons.P. Ltd. & 9 Ors.

SL.  NAME (IN CAPITAL)
NO. & PHONE NUMBER

SIGNATURE
REPRESENTATION TO WHOM

Nt L

9U00%%10¢ ¢

Vivele BN
QY 8S8L 99

(o ol
§55 99269/
Do L8

Reois Bopick P

. F
Porpoudad No.q  f e T

[

o

R2 4 R0

A4X (0 54550
0 G ,L,f———-—— i 2 ROWAA A S |
T T
Mo = il
1S\ g 2)
| & R Esgﬂu&lgm i\“““%“

Pl 3




Counsel for petitioner is present. Counsel for Respondent is also present. RA 01/2016
is listed today for orders. Orders pronounced in RA 01/2016 vide separate orders.

Main petition T.P. 65/16 is posted to 12.10.2017.

r

/g_(//_? \ "
[,/"’\v;.%‘\_) /*fi/v

MEMBER (J) MEMBER (T)




